
HiGH COURT OF JUbICATU AT HYbEAkAb
FO THE STATE OF TELANGANA ANb THE STATE OF ANbHA PAbESH

ABSTRACT

NIO CIVIL JUb&E5 Posting and Transfer - - ISUb.

ROC.NO.360/2Oi4.L.

iiFICTIUN NQ.b29-B.SL. bATE
RAb:

Home (Courts.A) rtmt, dated S0b.20

The Hi Coii is p asd to order the foi Pos d Traisfr: —

Smt. Ch.Nirmala KR.bayavathi, formerly II AddL Senior CivJ Judyc,
Warang&, dismissed from service and has beenreinstated into service vide G.Q.
read above, is posted as Secretary, bistrict Legal Services Authority,
Mahabubnagar (Post kept vacant).

Srnt. Ch. Nirmala K.R. bayavathi, will immediately proceed to her
new station and shall take charge of her post from PrL Senior Civii
Judge, Mahabubnagar.

it
.

(VIG±LANCb)

To
1. Smt, Ch. Nirmalu K.R. buyavuthi, Rio. Fiat No.102, S.MJ. Viny Residency,

Street No.5, Lane No.2, West MaredpaHy, Secunderabad.
(Cell No.7036488453)

2. The Pri. Secretary to the Hoi’be the Acting Chief asii and Personal
Secretaries to the HoWble Judges (for placing befoie their Lordships for
kird perusal)

3. The Persowi& Secretaries to the Rgistrars, uid brrict Jud
(Enquirie)8 High Court of Judicature at Hyderabad (for pIaci before i1e
Registrars for information)

4. The Central PrjecT Coordinator, High Court of Judicurur i Fiycicutid
(With a request to direct the concerned to upload the prudings in the
High Court Website)

5. The Chief Secretary to the Government of Telangana, Hydrabad
6. The Chief Secretary to the Government of Andhra Pradesh, Hyderabad
7. The Secretary to Government, Law (LA c J - SC.F) bepartrnerit, Goarnnit

of Telarigcmu, Hyderabad
8. The Secreiary to Government, Law (LA & J - 5C.F) bepart..ni, Guvin.ni

of Andhra Pradesh, Hyderabad
9. The Accountant General, Andhra Pradesh1Hyr
10. The birector of Treasuries and Accounts, Hyderabad
11. The birector, Andhra Pradesh Judicial Academy. Secunderabad,
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12. The Member Secretary, Telangana State Legal Services Authority, City CivilCourt Compound, Hyderabad.
13. The Member Secretary, Andhra Pradesh State Legal Services Authority, CityCivil Court Compound, Hyderabad.14. The Secretary, Andhra Pradesh High Court Legal Services Committee, HighCourt Buildings, Hyderabad.
15. The Pri. bistrict and Sessions Judge, Mahabubnagar.16. The I Addl. bistrict and Sessions Judge, Mahabubnagar.17. The Secretary, bistrict Legal Services Authority, Mahabubnagar.18. The PrI. Senior Civil Judge, Mahabubnagar.19. The bistrict Treasury Officers, Mahabubnagar.

20. THE SECTION OFFICERS: -

a) B.Section, (b) b.II Section, (c) Vigilance Cell, (d) E.Section (e) Work ReviewCell, (f) Q.P. Cell, (g) b.Budget, (h) Enquiry Cell (i) Computer Section, and (j)Special Officers Section, High Court of Andhra Pradesh, Hyderabad.


